SLP(C) No. 21317-21321 OF 2001
| TEM No. 39 Court No. 9

SUPREME

COURT

SECTI ON | VA

OF I NDI A

RECORD OF PROCEEDI NGS

Petition(s) for Special

Leave to Appeal

(Civil) No.21317-21321/2001

(From the judgenent and order dated 19/09/2001 in WA 1117/00, WA
1118/00 , WA 1119/00, WA 1120/ 00, WA 1121/00 of The H GH COURT OF

KARNATAKA AT BANGALORE)

MAREGOWDA & ORS.
VERSUS

CHAI RVAN, BANGALORE DEV. AUTHORI TY & ORS
(Wth prayer for interimrelief)
Date : Petition

25/ 01/ 2002 This was

CORAM :

Petitioner (s)

Respondent (s)

called on for hearing today.

HON BLE MR JUSTI CE U.C. BANERJEE
HON BLE MR, JUSTI CE Y. K. SABHARWAL

For Petitioner (s) R F. Nari man,

For Respondent (s)

Ashok Kr.
Si ndhu Shr ee,

FSFSSS 555

UPON heari ng counsel
ORDER

The speci al
. SP1

(R K. Dhawan)
Court Master

Raj uramachandr an, Sr.
G L. Vishwanath, Adv.,
Al ok K. Agarwal,
Manj ul a Gupt a, Adv.
Upadhyay,
Adv.

Sr. Adv.,
M N. Shroff, Adv.
Chirag M Shroff,

Adv.
Adv. ,
Adv. ,

Adv.

the Court made the follow ng

| eave petitions are dism ssed.

(D. D. Ji ndal)
Assi stant Regi strar



